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Sbri Sham LaI SanI: Is it tied or 
untied loan? 

Dr. K. L. Bao: They are tied in the 
sense that they are meant for these 
specific projects. 

Shrimati SaVitri Nigam: May I 
know whether some percentage ot 
machinery will be indigenous and 
whether sOme spare-parts also have 
been asked for so that the work will 
not stand still in case of any diffi-
culty? 

Dr. K. L. Bao: SPare parts are ask-
ed with all the machines. We are 
getting the spare parts. We are try-
ing to introduce the indigenous ele-
ment, but I regret it has not been 
possible to do so. We hope that in 
the Fourth Plan we will be able to 
introduce some element of indigenous 
manufacture. 

Shri R. S. PaDdey: I want to know 
whether the equipment that we get 
from U.S.S.R. is cheaper in price as 
compared to that of other countries. 

Dr. K. L. Bao: These 
fixed on the basis of 
market prices. 

prices are 
world-wide 

Utilisation 01 Ez*-1 AlIsiIJCuIle 
+ 

rDr. L. M. SbIch~: 
°153. ~ Shrimati Savitri NIp.m: 

L Shri Sham IAII 6araf: 

Will the Minister of FI-..ce be 
pleased to refer to the statement re-
garding the report of the Committee 
on Utilisation of External Assistance 
laid on the Table on the 18th April, 
1964 and state: 

(a) the steps taken in pursuance of 
the recommendations made by the 
Committee on Utilisation of External 
Assista=e and accepted by Govern-
ment; and 

(b 1 to what extent and in what 
way the rate of utilisation of exter-
nal assistance is likely to improve as 
a result of the implementation· of the 
recommendations? 

l'he Deputy MiJdster in the Minis-
try of FiDaooe (Shrimati Tarkesh-
war; SiDhal: (a) Action has already 
been taken to implement the deci-
sions on some recommendations. The 
foreign assistance that is committed 
to specific projects or programmes 
has been removed from the purview 
of half-yearly allocations. With a 
view to replacing the existing sYstem 
of individual releases of foreign ex-
change to public sector projects by 
a system of concurrent audit on a 
sample basis by an Audit Office in 
the Finance Ministry, an Audit Offi-
cer has been appointed. The ques-
tion of assistance. for preparation of 
project reports has been taken up in-
formally with toreign Governments 
and institutions. In many instances, 
the action required to implement the 
decisions wi'll be of a continuing 
character. 

(b) While it is expected that the 
rate of utilisation of extema.l assis-
tance will be improved as a result ot 
these measures, it is not possible to 
quantify this. 

Dr. L. M. SiDghvi: As the han. 
Deputy Minister for Finance has 
stated that some of the action to be 
taken would be of a continuing 
cllaracter, we would like to know 
whether there is existing adequate 
machinery for keeping under watch 
continually the procedures . and the 
pattern of utiliSation of forel;gn ex-
change assistance. What is that 
machinery and how far is it ade-
quate? 

SbriJMtl Tarkeshwari S!IIha: Variou~ 
Ministries are interested and they 
meet together from time to time for 
doing the reappraisal of the projects 
and to see what stePS should be 
taken to improve it. Apart from that, 
there are olller ~geneies, like, b 
investment centres which also help 
in this regard. Now, a coordination 
is maintained between all these agen-
de. to see that foreign exchange is 
utilised on a more equitable basis. 

Dr. L. M. SiDchvi: What were 
the principal deficiencies detected in 
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the utilisation of foreign excl1ange in 
this country, and. may I !mow whe-
ther it was also Dot felt by the Gov-
ernment that it would be better to 
have a separate, permanent machinery 
for watching over the utilisation of 
foreign assistance and, if so, what 
measures have been' taken by the 
Government? ' 

The Miuister of FiIIaIlce (Shri T. T. 
][riah-_c'-ri): As my bon. col-
league has mentioned, the responsi. 
bility of individual Ministries in this 
regard is being constantly brought 
home to them. 

Besides, there are two agencies 
available to the Ministry of Finance 
and to the Pla.nn.iDg Commission to 
keep a watch in regard to the utili-

-&ation now. One is the machinery of 
co-ordination which calls for fre-
quent reports, not only in regard to 
performance but in regard to execu-
tion of schemes and is able to detect 
from time to time the . deftciencies in 
perf.)J:mance and execution, and to 
relate them to the utilisation of 
foreign exchange. The other 
machinery which my colleague has 
mentioned is the Economic Mairs 
Department, which is in the charge 
of a high-placed ofIlcer, who will 
nOw be assisted by an audit ofIlcer 
also in regard to the performance 
audit. 

All these schemes are being con-
tinuously looked into. It may be 
that this will be all right, or it may 
be that this will not be perfect: it 
might be necessary in the context of 
the advance planning for the Fourth 
Plan that we may have to have spe-
cial agencies in the Ministry tor this 
purpose; it may be that we might 
need a special ageDCY, especially, in 
regard to power projects. But this is 
a matter which is continuously under 
examination. 

Sbrimatl 8antrl Nlpm: 'Is the 
hon. Minister aware that huge funds 
are lying unused in the PL-480 fund.s 
which were meant for the rehabili-
tation and 'education of the hand!-
ca~, and if the 8lI8Wer be in the 
affirmative, what are the new methods 
which are going to be adopted or 

what is the new machiDery which u 
going to be set up to have better co-
ordination and to achieve better re-
sults? 

Shrt T. T. )[risbna_eIIarl: In the 
first place, I would submit that the 
matter is not quite germane to the 
main question, but I would like to 
assure the bon. Member that there 
are not huge funds which remain 
UDutilised. The funds allocated for 
the specific purpose which my hon. 
friend has in mind happen to be 
limited. But it is quite conceivable 
that the appropriate Ministry has 
not made arrangements for the pur-
pose of eacuting the schemes .• It is 
in contemplation, in fact it is the In-
tention of Government to give some 
special thought In regard to the ques-
tion of handicapped persons and 
handicapped children, and I do hope 
that some policy statement will 
!!merge before long from Govern-
ment. 

Shrl Sham La! Sara.f: May I know 
whether from experience it has been 
found that because of priorities not 
having been assigned beforehand, the 
funds available 'in foreign exchange 
could not be utilised to the full with 
the result that the progress of pro-
jet'ts both in the public and in the 
private sectors has been retarded, 
and if so, what steps are being taken 
to enable the Government and abo 
the spending Ministries or Depart-
ments to get the foreign eXlChange in 
time, as soon as it. is available With 
the Finance Ministry? 

Shri T. T. Kri ... n._chari: I 
would like to submit respectfully that 
there is no question of failure to 
asaien the priorities; the priorities 
are assigned. But it often happeas 
that while we make arrangements for 
obtaining foreign assistance through 
aid programmes, the local project 
schemes are not fully re-ady, to er.· 
able us to execute them quickly. 
Sometimes, it happens that there Is • 
shortage of some Important raw mate-
rial, whieh is critical. That happen-
ed last year in many cases. J'or 'ilIs-
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tance, there was a general abortaie in 
the country for welding e1ec:U"odeII. 

So, it is not really a questioa of 
defect in assigning priorities. The 
priorities are ass;igDed by the Plan-
ning Commission in consultation ..mb 
the applopriate M:iD.istriea. On tDa, 
there is no diBleulty at alL U Ia a 
question of the preparation that bas 
to be made or the gr'OII1ld that bu 
to be prep!U'ed in time for utiJlaa-
tion of the fc.reign asshrtance, aDd it 
is there where we 1lDd a certain 
amount of lacuDa. This is beiDI 
looked into. 

Shri JDdrajit Gupta: Is it the aene-
ral experience of GO\'emment ~t 
this under-utilisation of foreign _la-
tance is more due to faulty imple-
mentation bere of the projects or to 
wrcmg assessment or over-assess-
ment of the quantum of foreign IIIIIIiB-
tance in the flnt place? 

Shri T. 'r. Krishnamachari: The 
latter part of the hon. Member'B pre-
sumption is not generally right. It 
may be that there are cases where 
they have -imticipated Inore than 
what they would get. 

Generally, the reasons for the lack 
of utilisation that we have come 
across are due to faulty preparation 
here rather than to the question of 
the assistance not being available. 

Sbri BaDp: Is it not also the duty 
of the Finance Ministry to see that ia 
their unnecessarily being too anziOWI 
to utilise the foreign ezchaDge whtch 
has been allotted for specific projects 
according to lIChedule or much too 
soon, there might not be UDDece!I8Bl'J' 

, wastage and also the pushing up of 
t.he working of development pro:Ieets 
in an uneconomic manner? After aU, 
we do not lose anything by not utilis-
ing it IIDd by postponing it for a time 
In order that we may be able to 
make the best possible use of it. 

Shri T. T. J[rIsJmamarl!an: Wbl1e 
I recognise the responsibUity or the 
Finance Ministry which has been pin-
pointed by ~ hon. friend, I do not 
think that 'the Finance Miniistry is 
over-anxious 'to use the foreIIn g-

ch:mge that is not available. In fact, 
the availability of fO}'eign exchange is 
much smal1er than OUr needs. It is 
a question of tying up the two, What 
is available has to be quickly used, 
As I have said repeatedly, it is ~eD 
a question of defective planning and 
defective preparation, or of _ de-
feet in thinkinr out what all criti.:al 
supplies are Deeded for the Purp1188 
of executing a particular project. 
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Ri~e jn Prices of Commodities 
+ 

r Shri S. M. Banerjee: 
Shri Prakash. V"U' Shastri: 
Shri Barish Chandra 
Mathur: 4 

Shrimati Savitri Nip.m: 
- *154. -{ Shri Vishwa Nath Pandey: 

I Shri M. L. Dwtved1: 
1 ShI'i Sidheshwar Prasad: I Shri P. C. Bor~; 

Shri Daljit Sillgh: 
L Shri Hem Raj: 

Will the Minister of Fiaan.ce be 
pleased to state: 

(a) whether it is a fact that prices 
of all essential commodities hav~ 
gone up in the country in May, 1964; 

. and 
(b) if so, the steps taken by Gov-

ernment to bring down the prices? 

The Minister of PlaaDinc (Sbri 
B. B. Bhagat): (a) Prices of food-
grains, except wheat, and of edible 
oils, rose in May, 1964. Government 
have . allowed increases in ex-factory 
prices of sugar ranging from Re. 1 
to RB. 14~5 per quintal in difterent 
areas. Prices of other essential com-
modities such as cloth, kerosene,. coal, 
tea, . salt, footwear and drugs and 
medicines' have by and large re-
mained stable. 

(b) Wheat and rice are being sup-
plied through an increasing number 
of fair Drice shops at controlled 
rates. The Reserve Bank of India has 
tightened selective credit controls to 
prevent the USe of bank finance for 
Speculative hoarding of essential 
commodities; forward markets are a~ 
regulated to check unhealthy specu-
lation. Forward trading ingrouru!-

nut c ,! and certain oilseeds hai i>een 
bannC!d with effect from 2nd June. 
ll1G4. The State Go·",·u,ments have 
been advised to regu,ate wholesale 
trade in foodgrains by enforcing the 
revised LicenSing Order. FurtIb.er 
steps will be taken as the situation 
warrants. 

8hri S. M. Banerjee: . Apart from 
the steps taken. which have been 
mentioned by the hon. Minister, may 
I know whether Government intend 
to set up a price stabilisation com-
mittee 2s recommended by the Asoka 
Mehta Committee in their report and 
also to try on an experimental basis 
State trading in foodgrains, because 
the Government machinery has fai~­
ed now? 

Shri Raup.: If the Government 
machinery has failed, with State trad-
ing it will be worse. 

Mr. Speaker: The second part ~l 
the question is only a suggestion for 
actiQIlo. Only the first part of the 
question might be answered. 

The Minister of Finance (Shrj T. T. 
Krishnamaeharl): With your permis-
sion, I would like to crave the indul-
gence of the lIouse to deal with this 
matter slightly in greater length than 
a question will warrant. 

The position in aU conscience b 
somethin.g which is extremely serious. 
Government are fully concerned 
about it. My hon. colleague Shri La! 
Bahadur Shastri the other day did 
make a mention of this matter. We 
are not at all happy with things as 
they are. The fact is that while the 
shortages in certain commodities may 
be of a marginal character, the dis-
tribution system that exists in this 
country magndftes the . detects, and it 
seems to Government now that even 
it there is a marginal surplus, the 
present position will continue because 
the distribution system at variOUll 
stages will not ·respond adequately to 
the law of demand and supply. Un-
less we have a substantial surplus, 
the normal operative economic laws 
will not function. 'nlerefore, we 
have come·to a cri~ ~_ Ad 




